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CP No. 07/2013

The present case is received as a transferred case from the Hon’ble Principal
Bench, NCLT, New Delhi.

In the present matter, the Union of India through Serious Fraud
Investigation Office is one of the Respondent. Sri Avanesh Kumar Singh
appears for the office of the Serious Fraud Investigation and request to engage
some of counsel.

Since, the present matter is received as a transferred case from the
Principal Bench. Hence, the Registry of this Tribunal was directed to issue a
fresh notice to the all concern, the same was complied with by notice dated
29.12.2017. However, in response thereto only the office of Serious Fraud
Investigation Office is present today and further Respﬁhde—nt No.2 Anil Roy
is a]sc_;n represented through his counsel Md. Akram. However, in respect of
other respondent proof of service is still awaited. Therefore, the Registry is
directed to issue a fresh reminder. :

Today, as the Central Govt. Standing Counsel Sri Shivendra Bahadur
is present today in some other cases. He is requested to receive such notice on
behalf of Serious Fraud Investigation Office. Further, the Department to
complete formality by making formal request with the office of learned ASG

for nomination of counsel to represent the Union of India/Serious Fraud



[nvestigation office before this court. He may consider such request and may
nominate CGSC preferably Sri Shivendra Bahadur in the matter.
Meanwhile, the petitioner in the present matter is directed to serve a
complete set of pleadings to the learned CGSC through office of the ASG,
Allahabad.
The matter to be listed on 9" March, 2018.
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